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Sir,

Memo No.

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAI4, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vu-l2s l2oog(ft.)l t/1 23 tA
Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),
Gauhati High Court,
Guwahati.

The Registrar,

Gauhati High Court,
Aizawl Bench, Aizawl.

tL
Dated Guwahati the December,2024.

Casual leave

Your I etter No.P.2O0t2 I U ZO2 1 -H C(AB)/302 dated tO. 72.2024

Yours faithfully,

el-
REGI (vtG ITANCE)

c.vIr- 12512 8(Pt.) llt'1)t, L{ IA, d

lL

With reference to the above, I am directed to inform you that Smti. Helen
Dawngliani, District & sessions ludge, Aizawr ludiciar District, Aizawr has been granted casuar
leave on 12.,,2-2024 and 13.12.2024, arong with station reave permission from12'12'2024 and 15'12.2024. A senior ludicial officer available at the station would remain
in-charge of her Court and Office during her absence.

-l t ? ated lL.tz.2-o)1
Copy to:

1 smtitlelen Dawngriani, District & sessions Judge, Aizawr Judiciar District, Aizawr.
-Z The Project Manager, Gauhati High Court.
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